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{iv) SALE oF SEVERAL THOUSAND F.asT
PARISTAN REFUGEE WCMEN FRON MANA
Caup

SHRI SAMAR GUHA (Coentai:
Sir, I want to draw the attention of 1he
House through you to a very shocking
and at the same time shameful affair that
has been reported to the Chief Minister
of West Bengal by a delegation of MLAs
whowere sent to Mana camp, Deoli camp
and other different camps  where the
former East Pakistan refugees have been
rotting for pericds ranging frem 7 to 15
years, Recently a group of MLAs was
sent  there to sce the condition of the
refugees in those camps. On the 171l
they and also 17 members of those refugee
camps have made a representation to the
Chief Minister of West Bengal wherein
they have said that about 10,000 girls and
women have been taken away from the
Mana camp and other camps also and
sold outside.

SHRI SHYAM NANDAN MISHRA
(Begusarai) : What are the authorities
doing ?

SHRI SAMAR GUHA : There
arc serious con plain's against the authori-
ties, The girls and women have been

j d to sh ful behavi There

Appointment of 186
Officitals on
Committee by Red Cross (St.)

are reports against the police also that
some of the girls were taken away and
atrocities committed on them. You will
remember, I raised this matter of the rotting
conditions in which the refugees life in
different camps for 7 to 15 years. 1,30,000
former East  Pakistan refugees have
been kept by the Government deli-
berately in Mana and other campy, from
where it is very difficultfor them to come
here and get any information whatsoever,
They cannot come to the cities and make
complaints.  All kinds of reports against
the employees and some other agencies are
also coming again and again., The
Minister for Rchabilitation is not here.
T want tomake a humbie sggestion through
you to the Minister that he may make a
statement on this matter. The report
has come out in Ananda Bazar Patrika of
18th December and ithas been submitted
by responaible persons who visited  the
camps. I would humbly request the
mimster to enquire into the matter about
the behaviour mcted out, by the government
employees and aiso many other agencics
working there to the rcfugees who have
been kept in Mana camp, Deoli camp and
other camps in  Dandakaranya. An
enquiry should be made and a report
preseated here.  The conditions in which
the refugees are living are almost at a sub-
buman level. A team of Members
of Parliament should visit these rcfugee
camps and make a report to the Govern-
ment about their condition and also the
icy in regard to their rehabilitation.
ese refugees who met the Chief Minister
of West Bengal made an appeal that they
want to go to Andamans. The other
day when T raised the matter, the minister
said, they will not be sent to Andamans.
Almost everysession I have been bringing
this matter to the attention of the House.
The Government promised that they
will be sent to Andamans, but the
Minister said the other day that they
will not be sent to Andamans. The
arcas have been cleared there and these
refugees want to go there. I would
again humbly submit, let the minister
make an equiry about this report that
has come out. Also, lethim send a team of
Members of Parliament to these refugee
camps to sce the conditions there and
make a report and also submit a report
about the policy and programme for
their rehabilitation.
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RESOLUTION RE. FIRST REPORT
OF THE RAILWAY CONVENTION
COMMITTEE

THE MINISTER OF RAILWAYS 4
{PROF. MADHU DANDAVATE! :
Sir, [ beg to move :

“That this House approves the re- '
commendations made in paras s, , 7, 11,

? 17 an 18 contained in the First Report
ol the Committec appointed to review the
ratc of dividend payable by the Railway
undertaking to General Revenues as well
ay other ancillary matters in''connection
with the Railway Finance and General
Finance which was presented to Parlia-
ment oo the 17th November, 1977.

That this House further dirccts that the w
action taken by Government on the
recommendations made in this Report,
should be reported to the Commitrec”. *

Sir, by a resolution passed by Parlia-
ment on the 15th January, 1976 in the
Fifth Lok Sabha and on 20-1-76
in the Rajya Sabha, the recommendations
contained in paras 4, 5, 15, 16, 17 and 23
of the Eltvemh Report of the Rnlway

1971. in the matter of dividend plylhle
by the Railway undertaking to General
Revenues as well as  ancillary matters in
connectian with the Railway Finznce
and General Finance, were approved by
Parliament  with the further direction
that the action taken by the Government
on the other recommendatioms made in
that Report, as well as in the Eighth and
Ninth Reports, should be reported to the
said Committee. The action taken on
thesc reports has been duly advised to that
Committee.

The recommendations made in the
Fleventh Report of the Railway Convention
Committee, a1 approved by ~Parliament,
determined the rate of dividend payable
by the Railway undertaking to Gencral
Revenues and other ancillarv matters in
respect of the financial year 1976-77.

With the discolution of the Fifth Tok
Sabha, the Railway Convention Commit-
tee constituted in 1973 becamc functvs
officie. On the constitution of the Sixth
Lok Sabha , a resolution was passed by
this House on 2nd August, 1977 and by the
Rajya Sabha on lhAuS.l!t, 1977 consti-
tuting a new Railway vention Com-
mittee, consisting of 12 members from the
Lok Sabha and 6 membens from the
Rajva Sabha. As the recommendations
of this Committee in the matter of
dividend payahble by the Railway under-
taking to General Revenues and other




